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Friday, March 26, 197 1/Chaitia 5,
1593 (Saka)
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The [ ok Sabha met at Eleven of
the C lock

[ Mr SPLAKER 10 the Chalr )

ME MBEFRS SWORNMN

SHRI ASOKA KRUMAR SLEN  (( al-
cutta Northwest)

SHR1 FRANK ANTHONY  (Nomi-
nated)
1104 brs

CALLING ATTENTION TO MATTER
yqlm PUBLIC IMPORTANCE
TROCIINYS ON HARUANS O CHHROLL
ARHATU, RAJASTHAN
ot wEw (agrd wywdd (nfag)
nag g, § gfamadla A wge
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISIFR OF STATI+ DEPIT. OF
ELECTRONICS, DEPTT. QF ATOMIC
ENERGY AND DEPTT. OF SCIENCE
AND TEC HNOLOULY (SHRI K.C. PANT)"
Government have set¢n press reporis legar-
ding the incidents 1n viliage Chhott Khatu
in district Nagaut, According to infor-
mation Received f[rom the Gowernment
of Rajasthan three cases have been regis-
tered relating 10 the elleged incidents on
Yth and 12th March of assault, 10bbery,
unlawful 1estraint eic, and the alleged theft
of a buffalo on 6ih March, Cases are
being investigated, «ccording to law bv
the State CID  According to Investiga-
tions held the infant, alleged to have been
killed 1n the incidenty, 1s alive The Chief
Munister accompanied by some some other
Ministers and members of the Rajasthan
Legislative Assembly belonging to oprosi-
twwon parties visited the village on 23rd
Match, 1971 to restore confidence among
the wenker sections of the community,
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